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1. HoFHlofe B, 9 (F)fEi® 9-1-75
2. WoFofo &, 823(F) faAiw 28-9-76

3. Gromlofie T, 200(F) fEATF 29-3-78

4. HoFofo B. 574(F) f&F 6-10-79

5. WoFlofo 7. 32(F) e 12-2-80

6. WoTofTo T. 500(%) fEA® 18-6-95
7. WoFrofde T 839(T) fAi® 14-11-95
8. |rowlofTe 3. 31(%) A 15-1-87

9. GoFlofye . 730(F) oA 30-10-95
10. WoFHlofo B, 10(F) fFi® 3-1-96

1. WoFofo T, 538(3) A= 21-11-96

MINISTRY OF AGRICULTURE
(Department of Agriculture & Co-operation)
NOTIFICATION
New Dethi, the 27th October, 1997

G.S.R.621(E).—In exercise of the powers conferred by sub-clause (ii) of clause (e) of section 3 of the Insecticides Act,
1968 {46 of 1968), the Central Government after consultation with the Central Insecticides Board, hereby includes the follow-
ing substances in the schedule to the said Act, namely:—

ALANYCARB

BETA-CYFLUTHRIN

BETA-CYPERMETHRIN

BUPIRIMATE
CHLORFENAPYR
CYHALOFOP-BUTYL
DESMEDIPHAM
EPOXICONAZOLE
ETHOFUMESATE

FAMOXADONE
FENAZAQUIN

Ethyl (Z)-N-benzy!l, N-methyl (1-methyl thloethyhden-eammo-oxycarbonyl) amino
thio-Balaninate.

o(-cyano-~4 fluoro-3phenoxy(Mixture of 2 benzyl 3-(2,2-dicholorovin-enantiomeric
pairs)yl)-2,2 dimethyl cyclopropane carboxylate.

Pair-1{(S)-o-(cyano-4 fluoro-3-phenoxy-benzyl (IR)-cis-3-(2,2-dicholrovinyl)-2,2
dimethylcyclopropane carboxylate and the corresponding (R)}-(IS)-cis isomer,

pairiv(S) (IR) trans and (R) (IS) trans isomers in the ratio 1: 2.

(s)-o{cyano-3-phenoxy benzyl(IR)-cis-3(2)2,-dichlorovinyl}-2,2 dimethy! cyclo propane
carboxylate and (R) -o-cyano-3phenoxy benzyl (18)-cis-3-(2,2dichlorovinyl) 2,2-
dimethylcyclopropane with(S)-o{-cyano-3phenoxy benzyl(IR -trans-3-(2,2-dichlorovinyl)-
2,2dimethyl cyclopropane Carboxylate and (R)-o(cyano-3phenoxy benzyl (1S)-trans-3-(2,2-
dichlorovinyl)-2,2 dimethyl cyclopropance carboxylate.
5-Butyl-2-ethylamino-6-methylpyrimidin-4-yl dimethyl-sulfamate.
4-bromo-2-(4-chioro-phenyl)- 1-ethoxy-methyl-5-trifluermethyl pyrrole-3-carbonitrile.
butyl(R)-2-4-(4-cyano-2-fluorophenoxy) phenoxy propionate.

Ethyl 3-Phenyl carbamoyl-oxyphenyl carbamate.

(2-s-35R)-! -3-(2-chloro-phenyl)-2,3-epoxy-2(4-fluorphenyl)-propyl-1H-1 ,2,4-triazole.
(+)2-ethoxy-2, 3,dihydro-3,3-dimethyl benzo furan-5yl methane sulfonate.
3-anilino-S-methyl-5(4-phenoxypheny!)-2,4-oxazolidinedione.

4-tert-buty] phenethy! quinazolin 4-yl ether.
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4
FLURTAMONE (RS)-5-methyl amino-2-phenyl-4{oc,oc,oc-trifluoro-m-tolyl) furan 3 (2H)-one
FLUTHIAMIDE 4-fluoro-N-iso propyl-2-(5-trifluoro methyl-1,3 4-thiadizol-2-yloxy) acetaniiide.
FLUTHIAMIDE 2-Fluoroacetamide

HALOSULFURON-METHYL

Methyl 3-chloro-5-(4,6-dimethoxy-pyrimidin-2-ylcar-bamoyl sulfamoyl) -1-methylpyraxcle
-4 carboxylate.

EPTENOPHOS 7-Chlorobicyclo (3,2,0) hepta-2,6-dien 6-yl dimethyl phosphate.

HYDROGEN CYANAMIDE Carbamic acid nitrile; cyanamide: cyanoamine.

INDOXACARB (s) 7-chloro-3-methoxy carbonyl-(4-triflluoro methoxy-phenyl)-cabamoyl-2,5- dlhydro-
indero (1,2,e)(1,3,4) oxadiazene-4a (34)-carboxylic and methylestir.

ISOPROPAZOL 1 methylethyi 5-4 bromo-1-methyl-5(trifluoromethyl) 1H—pyrazole—3-yl—2 -chloro-4-
fluorobenzoate.

ISOURGN 3-(5-tert-butyl=iso xazole-3-)1,1-dimethyl urea.

KARANIJIN Karanjin (isolated from Ponqamia glabra)

METHOXYFENAZIDE N’tert-butyl-N-(3,5-dimethylbenzoyl)-3-methoxy-2-methylbenzohydrazide.

PROPAQUIZAFOP 2-isopropylidene-amino-oxyethyl(R)-2-4-(6 chiorquinoxalin-2-yloxy) phexoxy propio-

PYRITHIOBAC-SODIUM
SPINOSAD

tetrapydro-

SULFONITE
SULFOSULFURON
TRIFLUMURON

nate.

Sodium 2-chloro-6(4,6-dimethoxy pyrimidin-2-yl thio) benzoate.

1.Spinosyn A

2. -(6~deoxy-2,3,4 tri-0-methyl-alpha-L- mannopyranosyl) oxy (-13-(3-dimethyl amino)
6-methhy 1-2. H-pyran-2yl) -9 ethyl 1-2, 3,3a,53,5b,6,9,10,11,12,13,14, 164, 16b,tetradecahydro-
14-methyi-1 H-as-indaceno (3,2,-d} oxacyclode decin-7,15-dione.

2, Spinesyn D

2-(6-deoxy-2,3,4-tri-o-methyl-alpha-L.-mannopyranosyl) oxy) 13-[(5-dimethyl
amino)tetrahydro-6-methyl-2H-pyran-2yl)oxy]-9-ethyl-
2,3,33,53,5b,6,9,10,11,12,13,14,16a,16b,-tetradeca hydro-4,14,dimethyl-

dimethyl- | H-as-indaceno(3,2,-d) oxacyclodedecin-7, 1 5-dione,

Lithium Perflu-orooctane sulfonate.

N-(4,6-dimethoxy 2-pyrimidiryl} -2 ethyl sulfonylimidazol 1,2, a pyridine-3 sulfonam'de.
1-(2-cholorbenzoyl)-3-(4-trifluoro-methoxyphenyl) urea).

[No. 19-2/97P.P1]
K.M.CHADDA, I. Secy.

Foot Notes ‘—Principal Schedule was earlier amended vide.—
- 1. G.5.R.NE) dated 9-1475

2.G.SR. 823 4E) dated 28976, .. .. .. ... .. s L
G.S.R. 200 (E) dated 29-3-78 ~ :

G.S.R. 574 (E) dated 06-10-79

‘G.S.R. 32 (F) dated 12-2-80

G.S.R. 500 (E) dated 18-6-95

G.S.R. 839 (E) dated 14-11-95

G.S.R. 31 (E) dated 15-1-87

G.S.R. 730:(E) dated 30-10-95 - - -~ ¢ =

10. G.S.R. 10 (E) dated 3<1-96 ..

11. G.S.R. 538 (E) dated 21-11-96
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